BEFORE THE HON’BLE113A9'IONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
INDEX
IN
COMPLIANCE AFFIDAVIT ON BEHALF OF
UTTARAKHAND POLLUTION CONTROL BOARD
(Respondent No. 13)

Original Application No. 686/2024

Pt. Girdhari Lal

Applicant
Versus
Govt. of NCT of Delhi
Respondents

Sl Particulars P;_AT\!O |
No.
1. Index
2. | Compliance Affidavit 13
3. | Annexure No. 1 (Copy of letter dated 13.11.2024) | 4

Dated: November 2024 & }\‘[

KAUSHAL GAUTAM
Advocate for the Respondent No. 13, UKPCB

A-25, SECOND FLOOR, DEFENCE COLONY
NEW DELHI - 110024

MOB NO. 9811101934
E-mail: officeofkaushalgautam@gmail.com




130

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DLELHI

Original Application No. 686/2024

IN THE MATTER OF:

Pt. Girdhari Lal
Applicant
Versus
Govt. of NCT of Delhi

Respondents

~« . COMPLIANCE AFFIDAVIT ON BEHALF OF
_' ' UTTARAKHAND POLLUTION CONTROL BOARD
Py, (8 Y (Respondent No. 13)

hhhhh

M.B. Dhakate Presently posfed as Member Secretary, Uttarakhand

Pollution Control Board, Dehradun, hereby solemnly affirm and statc

-=«. ' ¥0 oath as under: -

That the deponent is presently posted as the Member Sccretary,
Uttarakhand Pollution Control Board Uttarakhand and is

competent to sign and swear the instant affidavit.

2) That the matter was listed before the Hon’ble NGT on

23.10.2024, wherein the Hon’ble tribunal was pleased to implead

/kfzn&%/p/z'



UKPCB as respondent :!03113. The Hon’ble tribunal was pleased

to direct:

5. Registry is directed to issues notice 10 respondents who mey

file their replies within three weeks after receipi of nolice.

3) That in compliance of the aforesaid directions of the Hon’ble
tribunal, the Member Secretary, UKPCB vide letter no. UKPCI/
H.O./SNo.183-817/2024/1103, dated 13.11.2024 directed the
Divisional Forest Officer, Dehradun to provide the information
regarding legal/illegal felling/substitution of trees during the
construction of road under NHAI, at the earliest. Copy of the
letter dated 13.11.2024 is being marked and filed as Anncyure
No.1 to this affidavit.

4) That response from the Divisional Forest Officer, Dehradun 1s

still awaited.

. That the deponent is a responsible Government servant having the

highest regards for the Hon’ble Tribunal and orders passed by
5 "\ them. The deponent has always made his sincerest efforts to carry

5 )
out the orders passed by this Hon’ble Tribunal in its letter and

spirit and shall continue to do so in the future.

/?znﬂm%/&
Deponeit



Verification: - 132
Verified at Dehradun on the géd/ay of November, 2024, that the

contents of the accompanying compliance affidavit are true and correct
to the best of my knowledge and belief based on the official record and

nothing is false, and no material has been concealed therein.

W
/qﬁ/ Deponent

Dated- ) jd«)vember 2024

FILED BY

KAUSHAL GAUTAM
ADVOCATE FOR THE RESPONDENT NO.13, UKPCB
A-25, SECOND FLOOR, DEFENCE COLONY
NEW DELHI - 110024
MOB NO. 9811101934
E-mail: officeofkaushalgautam@gmail.com
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{Rajender Sink
Advocate & Notary, Def
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